
GOVERNMENT OF INDIA 
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

LOK SABHA 
UNSTARRED QUESTION NO. 3057 

ANSWERED ON 20.03.2023 
  

FUNDS TO PMKVY 4.0 
  

  
3057. SHRI KRIPANATH MALLAH:  
          SHRIMATI JASKAUR MEENA: 

 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be pleased 
to state: 
  
(a) the features of the Pradhan Mantri Kaushal Vikas Yojana; 
  
(b) the details of the funds sanctioned, allocated and utilized under this yojana during the last 
three years and the current year including Assam and Rajasthan; 
  
(c) the details of the target set and achievements made so far along with its response within 
the country;  
 
(d) the details of the funds likely to be sanctioned under 4.0; 
 
(e) the details of the target likely to set under this yojana; and 
 
(f) the time by which it is likely to be launched? 
 

ANSWER 
  

THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP 
 
(SHRI RAJEEV CHANDRASEKHAR) 

 
(a) Under Skill India Mission, Ministry of Skill Development and Entrepreneurship is delivering 
skills through its flagship Scheme, Pradhan Mantri Kaushal Vikas Yojana since 2015 in three 
phases. Some of the salient features of the PMKVY are as follows: 

 

i. Demand driven with bottom-up approach has been adopted. 
ii. District Skill Committees (DSCs) are the focal point for implementation of the Scheme at 

the district level.The DSCs are entrusted with district level skill gap and demand 
assessment, mobilization and counselling of candidates, formation of training batches, 
post training support and provide handholding support to the candidates after 
placements, besides addressing the grievances, if any. 

iii. The scheme is aligned with Common Cost Norms and National Skill Qualification 
Framework (NSQF). 

iv. Payment to Training Providers has been provided into three (3) tranches. Other 
incentives like boarding & lodging, post-placement support, conveyance and other 
support are as per Common Cost Norms. 



v. Private sector participation is encouraged with greater focus on training in industries. 
vi. Cross utilisation of available infrastructure with ITIs/School/Universities. 
vii. Phase-wise introduction of vocational courses in schools in coordination with Ministry of 

Education. 
 
(b) State-wise details of funds sanctioned, disbursed and utilized under Centrally Sponsored 
State Managed (CSSM)/ State component of PMKVY 2.0 & 3.0 during last three years and 
current financial year including State of Assam and Rajasthan is given at Annexure-I (Part 
A) and Annexure-I (Part B), respectively and details of state-wise funds released under 
CSCM / Central Component of PMKVY 2.0 & 3.0 during last three years is given at Annexure-
II 

(c) Since inception, i.e. 2015, till 31.12.2022, 1.37 Crore candidates trained/oriented in 

PMKVY 1.0, 2.0 and 3.0.  

(d) to (f)   Based on the learnings from implementation of earlier phases of Pradhan Mantri 
Kaushal Vikas Yojana (PMKVY), Ministry has conceived the new version of PMKVY, i.e., 
PMKVY 4.0. PMKVY 4.0 has been appraised and recommended by Expenditure Finance 
Committee (EFC) and it has also been announced in Budget 2023. The Ministry has started 
the preparatory work to implement the PMKVY 4.0 
 
  



Annexure-I (Part A) 
 
Referred to in Reply to Part (b) of Lok Sabha Unstarred Question No. 3057 regarding ‘Fund to PMKVY 
4.0': 

Details of State/UT-wise fund allocated, disbursed and utilized under CSSM Component of PMKVY 2.0 for the 

last three Years (2019-20 to 2021-22 and 2022-23 (31.12.2022) 

State/ UT 

PMKVY 2.0 (Rs. in Crore) 

 Funds Released Funds Utilised 

Funds 
Allocati

on 
2019-

20 
2020-

21 
2021-

22 
2022-

23 
2019-

20 
2020-

21 
2021-

22 2022-23 

A & N Islands 5.27 - 2.11 - - - 0.51 - - 

Andhra Pradesh 79.56 17.76 8.32 - - 14.46 14.28 8.18 - 

Arunachal 
Pradesh 32.46 7.21 10.46 - 7.46 6.96 1.87 0.89 8.52 

Assam 63.81 - - 17.90 - 25.92 5.26 2.24 - 

Bihar 112.89 - - - - 1.95 0.27 1.24 - 

Chandigarh 13.31 - - 1.80 2.21 2.70 2.75 0.40 - 

Chhattisgarh 53.38 22.38 - - - - 8.10 - - 

Dadra and 
Nagar Haveli 
and Daman & 

Diu 11.16 - - - - 0.38 1.60 - - 

Delhi 97.39 - - 18.30 - 6.03 8.81 9.08 - 

Goa 56.89 - - - - 0.73 1.22 0.32 0.02 

Gujarat 98.86 - 11.00 - - 25.55 8.22 2.93 - 

Haryana 70.11 - 15.00 - - 4.47 3.68 1.39 - 

Himachal 
Pradesh 63.51 - - - - 8.10 0.53 5.80 1.19 

Jammu & 
Kashmir 59.90 - 10.11 - - 11.43 7.22 2.26 - 

Jharkhand 73.99 - - - - 5.08 1.47 10.98 6.49 

Karnataka 103.34 - - - - 7.85 7.84 4.96 - 

Kerala 88.01 - 10.55 - - 9.84 8.24 4.80 - 

Lakshadweep 3.70 - - - - - 0.50 - - 

Madhya 
Pradesh 92.45 5.86 - 6.72 - 4.19 7.41 1.75 - 

Maharashtra 214.44 - - - - 16.19 36.11 32.46 - 

Manipur 43.75 - 16.60 - - 19.14 8.33 5.60 3.09 

Meghalaya 43.79 - 10.64 - - 7.09 5.46 10.64 - 

Mizoram 44.92 11.24 - - - 8.53 7.34 1.75 - 

Nagaland 42.37 8.50 16.92 - - 14.03 8.98 6.51 - 

Odisha 74.75 - - - - 1.96 1.15 2.07 1.16 

Puducherry 11.68 4.75 4.00 - - 5.58 3.41 1.18 - 

Punjab 67.50 - 36.00 - - 21.35 14.20 16.03 - 

Rajasthan 70.97 - 12.00 - - 9.89 2.63 6.24 - 

Sikkim 6.16 - 2.77 - 0.51 1.31 2.62 0.14 - 

Tamil Nadu 154.94 34.43 - - - 12.05 6.04 8.14 8.36 

Telangana 71.13 - 8.60 - - - - - - 

Tripura 40.84 14.42 - 2.02 - 4.38 6.65 4.05 2.25 



Uttar Pradesh 156.78 - 54.58 - - 36.33 13.79 8.91 13.38 

Uttarakhand 61.99 22.69 9.49 9.48 - 21.75 15.00 2.48 8.30 

West Bengal 133.16 - - - - 12.31 3.83 1.39 - 

Ladakh - - - - - - - - - 

Total 2,419.14 149.26 239.15 56.22 10.17 327.55 225.32 164.81 52.76 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Annexure-I (Part B) 

Details of State/UT-wise fund allocated, disbursed and utilized under CSSM Component of PMKVY 3.0 for the 

last three Years (2019-20 to 2021-22 and 2022-23 (31.12.2022) 

State/ UT 

PMKVY 3.0(Rs. in Crore) 

 Funds Released Funds Utilised 

Funds Allocation 2020-21 2021-22 2022-23 2020-21 2021-22 2022-23 

A & N Islands 0.56 - - - - - - 

Andhra Pradesh 8.21 2.46 - - - - - 

Arunachal Pradesh 2.77 0.83 - - - 0.83 - 

Assam 12.50 3.75 - - - - - 

Bihar 15.77 - - - - - - 

Chandigarh 0.56 - 0.17 0.17 - - - 

Chhattisgarh 4.86 - - - - - - 

Dadra and Nagar 
Haveli and Daman 

& Diu 0.83 - - - - - - 

Delhi 5.40 - 1.62 - - 0.63 - 

Goa 0.77 - - - - 0.03 0.03 

Gujarat 11.34 - - - - - - 

Haryana 6.57 - 1.97 - - - - 

Himachal Pradesh 2.12 - - - - - 0.52 

Jammu & Kashmir 3.06 - - - - - - 

Jharkhand 5.95 - - - - - 1.56 

Karnataka 11.06 - 3.32 - - - 3.21 

Kerala 6.75 - 2.03 - - 0.63 - 

Lakshadweep 0.36 - - - - - - 

Madhya Pradesh 11.87 3.56 - - - - - 

Maharashtra 20.05 - 6.02 - - 0.05 4.45 

Manipur 2.75 0.82 - - - - - 

Meghalaya 2.16 0.65 - - - - - 

Mizoram 1.75 0.53 - 0.70 - 0.43 0.10 

Nagaland 2.28 0.69 - - - 0.61 - 

Odisha 7.83 - - - - - - 

Puducherry 0.77 - 0.23 - - - - 

Punjab 6.06 - - 6.49 - - 5.65 

Rajasthan 12.19 - - - - - - 

Sikkim 1.21 0.36 - - - 0.35 - 

Tamil Nadu 13.98 - - - - - - 

Telangana 8.58 - 2.57 - - - 2.57 

Tripura 2.53 - 0.92 - - - 0.92 

Uttar Pradesh 27.91 8.37 - - - - - 

Uttarakhand 2.93 - 0.88 - - 0.67 0.10 

West Bengal 12.78 - - - - - - 

Ladakh 0.13 - - - - - - 

Total 237.23 22.03 19.72 7.36 - 4.21 19.10 

 



 
Annexure-II 

Referred to in Reply to Part (b) of Lok Sabha Unstarred Question No. 3057 regarding ‘Fund to PMKVY 
4.0': 

Details of State/UT-wise fund disbursed under CSCM Component of PMKVY 2.0 and 3.0 for the last three Years 

(2019-20 to 2021-22 and 2022-23 (31.12.2022) 

State 
PMKVY2.0 (Rs. in Crore) PMKVY3.0 (Rs. in Crore) 

Grand Total 
2019-20 2020-21 2021-22 2022-23 2021-22 2022-23 

Andaman And Nicobar Islands 0.83 1.21 0.76 0.06 - 0.07 2.93 

Andhra Pradesh 40.09 35.88 5.14 4.88 5.52 2.71 94.22 

Arunachal Pradesh 9.03 15.24 10.07 1.49 2.21 1.32 39.36 

Assam 56.49 79.27 56.66 19.23 8.99 9.16 229.80 

Bihar 87.21 65.79 53.86 5.03 13.53 14.68 240.09 

Chandigarh 2.33 0.96 0.32 0.09 0.24 0.22 4.15 

Chhattisgarh 26.34 7.58 2.88 1.96 1.72 2.22 42.69 

Dadra and Nagar Haveli 0.68 0.05 0.01 - - 0.01 0.75 

Daman and Diu 1.51 0.30 0.23 - - - 2.03 

Delhi 37.23 51.26 0.13 10.15 3.42 2.68 104.88 

Goa 0.55 0.07 0.01 0.01 0.03 0.05 0.71 

Gujarat 44.90 28.47 3.92 3.13 5.96 3.10 89.48 

Haryana 59.86 37.49 6.01 1.10 3.95 3.77 112.18 

Himachal Pradesh 27.51 14.81 1.61 0.17 4.17 2.67 50.95 

Jammu and Kashmir 41.43 37.76 7.84 1.26 10.37 15.88 114.54 

Jharkhand 28.92 11.45 7.67 3.53 3.43 4.48 59.48 

Karnataka 49.58 47.72 5.60 1.87 7.30 3.27 115.33 

Kerala 16.38 11.72 2.33 0.88 4.80 4.34 40.45 

LADAKH - 0.13 - - 0.26 0.32 0.71 

Madhya Pradesh 110.97 67.11 36.69 9.95 16.24 17.81 258.77 

Maharashtra 170.15 110.30 19.25 2.90 10.35 6.54 319.50 

Manipur 9.94 19.29 6.73 1.03 2.34 1.90 41.23 

Meghalaya 8.79 5.60 2.88 (0.02) 0.66 0.45 18.36 

Mizoram 5.30 6.05 2.40 1.56 1.21 0.67 17.20 

Nagaland 3.18 3.35 1.39 0.21 0.65 2.92 11.71 

Odisha 74.56 46.40 12.78 3.81 4.47 4.87 146.89 

Puducherry 2.36 2.83 0.58 0.13 0.82 0.46 7.18 

Punjab 57.69 31.55 5.05 0.96 6.94 4.95 107.15 

Rajasthan 96.08 71.82 32.55 8.40 9.75 9.31 227.90 

Sikkim 3.57 3.49 1.00 - 0.87 0.83 9.75 

Tamil Nadu 44.52 33.37 4.14 2.34 7.79 5.05 97.22 

Telangana 39.05 25.44 3.69 2.03 6.49 3.34 80.04 

Tripura 9.22 22.74 9.32 1.57 1.20 1.42 45.48 

Uttar Pradesh 202.63 140.24 60.33 15.59 19.30 17.30 455.38 

Uttarakhand 27.36 13.43 2.55 1.86 4.72 4.41 54.34 

West Bengal 66.71 33.19 11.26 4.00 9.52 5.68 130.36 

Grand Total 1,462.96 1,083.34 377.61 111.14 179.25 158.87 3,373.18 

***** 


